Papers Laid On The Table of the House by Ministers/Members

AT 37eeT: 316 UF 9T Ued UR & ST |
3MTgeH TR 2, 2. o< &g |

I ok tenfirehl #arera & s wall; geelt fasm warer & sy #3lt; uumHs e A Iy
HAY; hifHeh, oiich fRIerad R UM H#Arerd 7 g H3Al; URATO] Sett fqWnT 7 g H3Al; e
siaRer fawmt 7 sy w5t (1. Rids f[Eg) « sreer Agied, Skl Tachdr sman sifafaas, 2003 &
YRT 14 &Y IU-UYRT (3) & A=HId heeld dehdT RN, T8 Reelt & avf 2024 & arffer ufddea
Y gep gl (o=t auT SiSh Heenson) T Uee R I@dT § |

[Placed in Library, See No. LT 2915/18/25]
12.02 hrs
(Shrimati Sandhya Ray in the Chair)

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI
ARJUN RAM MEGHWAL): Madam Chairperson, with your kind permission, I rise to
lay on the Table a copy each of the following statements (Hindi and English
versions) showing Action Taken by the Government on the assurances, promises
and undertakings given by the Ministers during various sessions of Sixteenth,
Seventeenth and Eighteenth Lok Sabha:-

SIXTEENTH LOK SABHA
1. Statement No. 28 Sixth Session, 2015
[Placed in Library, See No. LT 2916/18/25]

2. Statement No. 28 Eighth Session, 2016



[Placed in Library, See No.

3. Statement No. 26 Tenth Session, 2016

[Placed in Library, See No.

4. Statement No. 27 Eleventh Session, 2017

[Placed in Library, See No.

5. Statement No. 21 Thirteenth Session, 2017-18

[Placed in Library, See No.

6. Statement No. 20 Sixteenth Session, 2018-19

[Placed in Library, See No.

SEVENTEENTH LOK SABHA

7. Statement No. 26 First Session, 2019

[Placed in Library, See No.

8. Statement No. 20 Second Session, 2019

[Placed in Library, See No.

9. Statement No. 20 Third Session, 2020

[Placed in Library, See No.

10. Statement No. 21 Fifth Session, 2021

[Placed in Library, See No.

11. Statement No. 20 Sixth Session, 2021

[Placed in Library, See No.

12. Statement No. 14 Seventh Session, 2021

[Placed in Library, See No.

13. Statement No. 14 Eighth Session, 2022

LT 2917/18/25]

LT 2918/18/25]

LT 2919/18/25]

LT 2920/18/25]

LT 2921/18/25]

LT 2922/18/25]

LT 2923/18/25]

LT 2924/18/25]

LT 2925/18/25]

LT 2926/18/25]

LT 2927/18/25]



14.

15.

16.

17.

18.

19.

20.

21.

22.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No

Statement No.

Statement No.

Statement No

Statement No.

[Placed in Library, See No.

12 Ninth Session, 2022

[Placed in Library, See No.

10 Tenth Session, 2022

[Placed in Library, See No.

10 Eleventh Session, 2023

[Placed in Library, See No.

8 Twelfth Session, 2023

[Placed in Library, See No.
. 8 Fourteenth Session, 2023

[Placed in Library, See No.

6 Fifteenth Session, 2024

[Placed in Library, See No.

EIGHTEENTH LOK SABHA

5 Second Session, 2024

[Placed in Library, See No.
.4 Third Session, 2024

[Placed in Library, See No.

2 Fourth Session, 2025

[Placed in Library, See No

LT 2928/18/25]

LT 2929/18/25]

LT 2930/18/25]

LT 2931/18/25]

LT 2932/18/25]

LT 2933/18/25]

LT 2934/18/25]

LT 2935/18/25]

LT 2936/18/25]

LT 2937/18/25]

arforsy 3R JeT HATerd | A7 H3ll; aUT Setagieh! 3R a1 Wenfihl #rera # Ia #3i (sft
fSfas vwne): A gurafa #giean, 4, snur (fo<fa sk s geifdfeal, ugfaansi sk Jars
&1 dfeda uReM) sifafaam, 2016 6 4rT 55 & Sidqifd F=fafea sifagaaret & geh-ua ufa
(fe=Et T SIS TEAT) FHT UTeT TR Tl §: -

(1)

YR (AT MR SEdE) UYH  TRMed



fafgw, 2025, St fedie 3 Jers, 2025 &
WRA & IS0 A AOYEAT @ Uh.9.

TERI-16024/4/2021-3-11-Gaery($-5735) &
et §Q o |

(2) YRdg fafe ugam mfdaror (sifdeRat
IR aial i Fgfan) qEw ddE
fafzm, 2025, St Al 24 @/, 2025 &
WRd & TS0 H AT @& Th.4. T-
12013/13/3R3AR/2016-gamsdgans(d) &
UehTiAd g & |

[Placed in Library, See No. LT
2938/18/25]

Ui ATH, @l 3R Trdsif-ep fAaRor B3 & Isg T3t JUT grTioies =g 3R srfdrartiar
e § oy w3t (2f &t uar. guf): g agiean, §, fofde aufosm sifafaag, 2009 & arr
52(4) & siatta fafden Aafas= (ama) qeRr dtes fAam, 2025, St fédie 21 s, 2025 &
WRA & o103 H AT Geam a1, 242(31) # UemtfAd gy &, <t Gep ufa (3= aur sitsh

TThT) YHT Ul R IGAT § |

[Placed in Library, See No. LT 2939/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING; AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (DR. L. MURUGAN): Madam Chairperson, with your
kind permission, I rise to lay on the Table:

(n (i) A copy of the Annual
Report (Hindi and English
versions) of the Indian
Institute of Mass
Communication, New
Delhi, for the year 2023-
2024, alongwith Audited
Accounts.



(i) Statement regarding
Review (Hindi and English
versions) by the
Government  of  the
working of the Indian

Institute of Mass
Communication, New
Delhi, for the year 2023-
2024.
(2) Statement (Hindi and
English versions)

showing reasons for
delay in laying the papers
mentioned at (1) above.

[Placed in Library, See
No. LT 2940/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING INDUSTRIES;
AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAVNEET
SINGH): Madam Chairperson, I rise to lay on the Table:

(1) A copy each of the following papers
(Hindi and English versions):

(i)

[Placed in Library, See No. LT (ii)
2941/18/25]

[Placed in Library, See No. LT (iii)
2942/18/25]



[Placed in Library, See No. LT (iv)
2943/18/25]

[Placed in Library, See No. LT
2944/18/25]

(V)
(Vi)

Memorandum of  Understanding
between the Konkan Railway

Corporation Limited and the Ministry of
Railways for the year 2024-2025.

[Placed in Library, See No. LT
2945/18/25]

[Placed in Library, See No. LT (vii)
2946/18/25]

[Placed in Library, See No. LT (viii)
2947/18/25]

[Placed in Library, See No. LT (ix)
2948/18/25]

[Placed in Library, See No. LT (x)
2949/18/25]



3)

4)

[Placed in Library, See No. LT A copy of the Notification No.
2950/18/25] S.0.2354(E) (Hindi and English versions)

published in Gazette of India dated 27"
May, 2025, notifying that the Centre for
Railway Information System (CRIS) be
allowed to perform Aadhaar
authentication, on voluntary basis, to
establish the identity of ticket-checking
staff, crew members and passengers,
using Yes/No or eKYC authentication
facility, at the assigned duty station
during duty sign on/off before start of
and on completion of their duties or for
their monitoring, as the case may be,
issued under sub-section (4) of Section
4 of the Aadhaar (Targeted Delivery of
Financial and other Subsidies, Benefits
and Services) Act, 2016.

[Placed in Library, See No. LT
2951/18/25]

A copy of the Notification No.
F.N0.2023/E&R/1(1)/2(Pt.) (Hindi and
English versions) published in Gazette
of India dated 29" May, 2025 notifying
constitution of a new Division,
mentioned therein, with headquarter
at Jammu Tawi under Northern Railway
with effect from 01.06.2025.

[Placed in Library, See No. LT
2952/18/25]

A copy of the Railways (Opening for
Public  Carriage of  Passengers)
Amendment Rules, 2025 (Hindi and



English  versions)  published in
Notification No. G.S.R.451(E) in Gazette
of India dated 7" July, 2025 under
Section 199 of the Railways Act, 1989.

[Placed in Library, See No. LT
2953/18/25]

IuiaT A, @Tel SR Frdwi-es faavur #are # v @3 (st fAges Sidtns siform):
gumufa dgiean, #, smur (fO<ita ofk s ggriafceal, Tgfaaren ofk darsti &1 afedd aikem)
fAfem, 2016 &I aRT 7 & Sidiid SR AfAGE-T T S 1459(3) St feAie 27 #19,
2025 & WRd & JouA H UeRriAd gg At Jur foigeh grr fedie 8 weedl, 2017 & rfagEAT
TRAT h1.31M.371(31) H spfduy Jned fhy T 8, &Y T ufa (R qum STl Teepsur) 9e uee
RGN g |

[Placed in Library, See No. LT 2954/18/25]

12.03 hrs



